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other projects. that demand has nol 
beeii conceded so fur.  So tar as the 
International character of these rivers 
is concerned, many rivers are  inter
national in character. That is not one 
'Of the reasons which will weigh with 
U3 in taking over a  project by the 
Centre.  It is a very difficult problem 
-on which a policy decision is yet to be 
taken.

SHRI NAWAL KISHORE  SINHA: 
A Member of the Planning Coxnmis* 
sion is reported to have said that we 
have by now invested about Rs. 5000 
crores, to be precise, Rs. 4770 crores, 
hj our irrigation projects in the coun
try during the last twenty years and 
we are suffering a loss of about Rs. 140 
crores every year.  That  is  what a 
Member of the Planning Commission 
has said. Will the hon. Minister con
sider this very serious situation and 
take appropriate steps, particularly, 
with regard to policy decisions in three 
respects that  is,  firstly, along with 
irrigation projects, the field  channels 
should be simultaneously dug; second* 
Jy, that 1% beneficiaries should be ex
empted from paying any tax  for at 
teast two yean in order to enable them 
to get used to it and. thirdly, in view 
Of the tact  that  underground wafer 
level of canal areas rises up causing 
water logging he will also provide for 
augmentation canals for  the xrriga- 
-fion projects particularly in the north* 
•eastern zone of the country?

BR K. L. RAO: The irrigation pro
jects require a considerable amount of 
money. We are equally proud that we 
have built a very magnificent system 
of irrigation. In the last 25 years, we 
have actually doubled what we had 
already before, it is a very good per
formance that we have had in the field 
of irrigation. But stiff I agree that a 
tot more requires to be done.

With regard to  the utilisation of 
irrigation, as the statement has men
tioned, the utilisation wgjT'Only 00 per 
i in the First Plan, 70 per cent in 

the Sepopd Plan, 00 per cent ii* the 
Third $»lan and wow H fa #0 per wt 
€ agrêfcrith the hon. Merab*- that we

Should make vtm  ***ry inch of irri
gated potential, We m  anxious atoout 
#■  If «%  appointed tt
Committee with the Minister of Irriga
tion of Maharashtra State as the Chair
man.  They are taking a lot  of in* 
terest; they are going round all the 
places.  1 will pass on  the  various 
suggestions made by the hon. Member 
to them. They will make a recom
mendation as to what positive  steps 
should be taken to utilise every inch 
ot irrigated potential.

Ftre la O A NQC well No. m  at 
Lakwa, Assam

+
*306. SHRI R. S. PANDEY:

SHRI HUKAM CHAND 
KACHWAI:

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state:

(a) whether the O&NGC’s Oil Well 
No. 109 at Lakwa near Sibsagar in 
Assam has been  on fire for a long 
time causing a loss of crores of rupees;

(b) whether any inquiry has been 
made into the breaking out of the fire 
in the said oil well and the loss suffer 
ed therefrom; and

(c) the action taken  against those 
responsible for the fire?

THE MINISTER OF PETROLEUM 
AND  CHEMICALS (SHRI  D. ft. 
80R00AH): (a) No, Sir. There wa& 
no fire but a “blow-out” in which oil 
and gas under pressure came out of 
the well in an uncontrolled manner.

(b)  and (c),  A high-level Enquiry 
Committee hai been set up by thr 0*1 
and Natural Gas Commission  to en
quire into the causes of the “blow
out” and to fix responsibility in case it 
was due to negligence on the part of 
any one, althbugh such mishaps are 
not us&nown in the oil Industry.
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SHRI D. D. DESAI: The hon. Min
ister has mentioned about preventive 
measure, i believe, he is referring to 
the Christm as trees. The Russian type 
of Christm as free th a t we have got is 
costlier and also it requires two per
sons to operate the valves being very 
high. Why should we not think of 
Installing a Christm as tre e  which could 
be operated from the ground^ hardly a 
couple of feet high, so th a t in case of 
fire, the well can be im m ediately 
sealed and the fire put off. O ur selec
tion of Christm as tree  has been faulty. 
Would the hon. M inister consider 
changing the Christm as tree from the 
Russian design to the American design?

SHRI D. K. BOROOAH: The Christ
mas tree  is not used for prevention of 
blow-out. I t is m eant only to seal the 
well once we have decided th at there™ 
is to be production in the well. The 
Christm as tree  is altogether a different 
thing. I t  has nothing to do w ith  pre
vention of blow-out.
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